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To,

The Registrar

National Green Tribunal

Principal Bench

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.-Compliance to the direction issued on 05.08.2022 by Hon'ble
National Green Tribunal in O.A. No. 547/2022 Sushil Kumar Jain

Vs. State of Uttar Pradesh. ‘

Sir,

With reference to the subject mentioned above kindly find enclosed herewith
the Joint Committee Report of representative of State PCB, DFO and District
Magistrate, Saharanpur in compliance of the order issued on 05t August 2022 by

Hon'ble National Green Tribunal in 547/2022 Sushil Kumar Jain Vs. State of Uttar

Pradesh. Wit Regand :

Encl. : As above. ~
Yours faithfully,

%(‘%’iﬂﬁ/

(Dr. D.C. Pandey)
Regional Officer.

Ref. No. and Date as above:-

Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2 Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

3. Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow
for information.

4. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, Noida for
perusal and necessary action. _

Regional Officer



JOINT COMMITTEE REPORT IN REFERENCE TO THE HON’BLE
NGT ORDER IN THE MATTER OF OA NO 547/2022 SUSHIL

KUMAR JAIN VERSUS STATE OF UTTAR PRADESH.

; &

Hon’ble NGT vide its order dated 05.08.2022 in the matter of 547/2022
Sushil Kumar Jain Versus State Of Uttar Pradesh, constituted an
independent three members committee comprising State PCB, DFO and
District Magistrate, Saharanpur.

The relevant Para of said Hon,ble NGT order pertaining to the mandate of the
committee is reproduced here under:-

« . .-.2.In view of the allegations made in the application, we
consider it appropriate that a Joint Committee of the concerned statutory
authorities be asked to verify the factual position and take remedial action on
the basis thereof. We accordingly constitute Joint Committee of the

concerned Statutory Authorities- State PCB, DFO and District Magistrate,

" Saharanpur and direct the same to meet within four weeks, undertake visits to

the site, look into the grievances of the applicant, verify the factual position
and take remedial action as mandated by the statutory ;;rovisions empowering
them in accordance with law after notice to the concerned Project Proponents
and by following due process of law. State PCB will be the nodal agency for
coordination and compliance.”

For the compliance of Hon’ble NGT directives following members have been

nominated by the concerned departments :-

L. Shri Rajneesh Kumar Mishr, ADM(F&R) , Saharanpur.
H. Dr. D.C. Pandey, Regional Officer, U.P. Pollution Control
Board, Saharanpur.
I1I. Shri Arun Kumar, District Horticulture Officer, Saharanpur.
IV. Shri Umesh Chand Sharma, Regional Officer, Forest
Department.

The committee had conducted a meeting with the authorities concerned on

dated 05-08-2022 to discuss the instruction of Hon’ble NGT, and field
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inspection of the site. The representative of the following concerned

departments are present during site inspection:-

L Smt. Sangeeta Raghav, SDM, Rampur Maniharan, Saharanpur.

2 Dr. D.C. Pandey, Regional Officer, U.P. Pollution Control
Board, Saharanpur.

3. Shri Arun Kumar, District Horticulture Officer, Saharanpur.

4. Shri Umesh Chand Sharma, Regional Officer, Rampur
Maniharan, Forest Department.

S Shri Vipin Signhwal, S.O. Forest Department.

6. - Shri Sushil Kumar, Chakbandi Lekhpal:

7. Shri Pawan Kumar, Lekhpal.

The complainer shri Sushil Kumar Jain, and Shri Anurag Singh, Pundir

representative of Gram Pradhan are also present during the inspection.

The Inspection report, site photograph and attendance sheet is attached

herewith as Annexure -1.

5.

It is observed during inspection that in the bare area of khasra no. 1596 in
question have 03 plots with foundation wall and one teen shade room and
mango tree on the rest of the khasra. The complainer has mentioned in the
complaint that trees are present in the bare area and are cutted 03-04 years
back and plotting has been done. However the presence the tree in the bare
area of the Khasra No. 1596 in question is not established during the visit and
discussion with the persons present at the site. '

The commi&ee has decided that factual report regarding complaint may be
obtained from the District Horticulture Officer, Saharanpur & Regional
Officer, Forest Department, Rampur Maniharan, Saharanpur. Accordingly
letter dated 26.09.2022 and later on Dated 28.10.2022 sent to District
Horticulture Officer, Saharanpur & Regional Officer, Forest Department,
Rampur Maniharan, Saharanpur.

Report dated 03.11.2022 submitted by R.O. Rampur Maniharan, Forest
Department Saharanpur, As per report of Forest Department total 81 Mango

Trees are standing in the khasra No. 1596 at present. In the Revenue
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Chakbandhi Record (2A) the area of Khasra No. 1596 is marked as Orchard.
However no. of trees are neither mentioned in the record nor any evidence of
cutting trees produced by the complainer. The complainer is saying that the
land owner is in the preparation of cutting trees is totally based on
assumption of the complainer. If trees were cut down without due permission
strong action shall be done against the land owner. The report enclosed as
(Annexure-2). A

District Horticulture Officer submitted its report on dated 09-11-2022. As per
report there where 81 trees was standing which seems approximately 35-40
years old and the trees found overall green and he.althy. The process of
Chakbandi process is being carried out for this area. The orchard mentioned
in Chakbandi area 2A. All mango trees were found well erected and in
healthy condition during inspection. No trees where cut shredded found
during the inspection also and no evidence produced by the complainer
present during inspection. The report is annexed as (Annexure-3).

Recommendation:-

On the basis of inspection and report submitted by the concerned
departments, unauthorized cutting of trees in the khasra no 1596 is not
established. Hence, it is recommended that forest department may serve
notice to the land owner regarding complaint and assured that no trees shall

be cut down without due permission of the concerned departments.

Committee Member Signature
Shri Rajneesh Kumar Mishra , ADM(F&R), |
Saharanpur 19Ay/22

Dr. D.C. Pandey, Regional Officer, U.P.
Pollution Control Board, Saharanpur

Shri Arun Kumar, District Horticulture
Officer, Saharanpur

Yo
¥

Shri Umesh Chand Sharma, Regional Officer,
Rampur Maniharan, Forest Department
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A.Wﬁamﬁmﬁ@oqoﬁavzozzg!ﬂawﬁﬂ
T T AP SN Uy & Gey J wreny AT e

HowsHT eRa R # A 3ot F 547 /2022 G FAR I M
Re A% IR Yoy A IR ¥ 3% 05.082022 & U@ B Gael H Wid
|ffy gt fRAi® 20.002022 31 Wiy flieor far man| wela FRigr & dRM
ISR #eigar IR AfERd,  fer Sam et 9EREgR,
& e Sodo ygEer fEFer @€, SuERENt 99 fauET YMYR AfERE,
Rreraaadl A gefer FIR 9 T Ui, I yoE g snfy sufer o
SURIRY &1 faxoT Herd 2|

frlieror ¥ g g T % Rieraa ¥ aftfa @R Ho 1596 & T HIT H 03
el # g Y T e 01 A9 IS FT HA A U | Se Wi W
T B @ O AP W AgE 8 € vd A9 A7 F 3 B 9s Rera €1 Ao
? W o T BT o 2| Reraedl gR1 weia F¥8wer @ 99y I8
T PRAT 7T b S @rehl wHiE W gd # 98 T g o el 34 ad @
FIEHT T B o & T Wy Feor v e & wm Sufed afdadl @
far Rl ¥ @R H@o 1506 ¥ Fffa @ie w@iel W a1 BN 3RMAT a1 & Us P
oM @ ey § Refa wse 78 8 @l |

I SWREd @ Hey ¥ ¥g Sfyd ? fr 99 fwm v swm fawmr 9@
Rrerd e @ @O G0 1596 @ ©e Wl W 91T 8F Ud Regasdal @ amT
FIE o & Riod & Gau § AT 9rd HR ol 9 |

e & 9y R TR BT HorH 2

Eouos@rvrﬁmvra:é
/Aed |gad Sira afafa
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AN NEAURE -2
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AN NEXURE -2
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